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FIAT. 1889(31).— FraT TLHY, ST TTHATT ATARITT 245 (L4 FT ¥<) (B za# za
THET Sh ATATTAH gl TAT &) il 1T 3F il IT-8MT (1) BT T&T ATRAT HT TINT Fd g, Tg THTETH
B S % 7T o WEIy ST & ST S § TR ToAR &7 &4 F T, Yolooo & faft.
Vo/9oR THF &k YEE (BTN & 3NFheIhie) F AW (FTHA, T/AR AT Yo e i T
A, M) SATLEA, Taee= T TATAT % AT FAS * o ag sfw sufera g e g@terg au =
FEAT § 23T 3T 8, UHT W FT AT FIA o I AT AT AT FLAT L

T AT =ATh, ST G | Baag §, I ATAHIH 6 =T 397 it STeRT (2) T @i 37
& for UEY s 3 ST 9 TS0 § =9 ATIGEAT F TR f A F ThHie & & Fae et s
THE FL FH |

THT Yo ST Her® T, TAT SUSegleamil JEuTad .3 TR & forfed =7 §
STTIATT 3T S 39 T Aferarfora o SToar e |erq wrfersrm<r, smafsal &1 saera &9 9 97 Fret
fafer sraamt g g9 S AT SE9Y ST T UHT SeAqT Sl gaa1s & T 97 UHT 3T =9 F %
T, TfT Fe BT, OF Teqw IieTy araeds G0, A9l g0 AT a6 Idi ol SIqard T TR AT

FATATT FHT T |

2671 GI/2026 (1)
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36 artarfeem g 3 ff ST-amer () F et merw wfawrh g R e oft smeer

faw g |

TH ATAGAAT 6 AT A ATAT A 6 L@ T (T A TAT TTHRT 6 3T wAAT |

YA & AT 39HT [aag =ARaT grer Adreqor frar ST aerar g |

AAT

HAEIY TS & FIATIE ot § TEHT TSN G447 &4 R F .71, Yol/ooo & fFHT. wo/woR (AT &
FrFReTeRie) T sroi Y ST aTelt S<=aT R sraraT @<=t |fga i #r dfer e,

TS T ATH: AGTY IESEIEICHCIEIN S
EAT Y qAEA H&TqT JRAFIRR || A AT IHQ | G T aTwT IR ERT
Hear (e Thrs) (FR)

L1 2 L3 [ 4 | 5 | 6 |
[T 7 AT SEARE |
i 7 7T gETR |
1 12 Forsfi Rreera 0.34 (37017 ) 0.34
2 113 [Fsft |[RrrmATTE | 0.5 (% )| 0.5|
3 |14 st |[Frrm@ammmE || 013 @Few)| 0.13|
4 15 st [Frrra/ammm | 0.001 GFew)| 0.001]
5 6B IGEl S 0.17 (F%aT) 0.17
i 7 T 2R |
6 236 st R | 0.08EF=rR)| 0.08|
7 253 st R | 0.07 GF=r)| 0.07|
8 255 IGELl EINIRE 0.05 (F%aT ) 0.05
o 257 st R | 027 GFor)| 0.27|
10 |[350 st [T | 0.04EForR)| 0.04|
11 4 st [T | 053 @R™)| 0.53|
12 5 Forsft AT 0.089 (ZFor7 ) 0.089
13 |5 [Fsft |[EmTrer | 0.1 Gwm) 0.11|
14 56 Frsft AT 0.05 (FF0r7 ) 0.05
15 58 IGEl IR 0.07 (8%a¥) 0.07
16 6 Forsft AT 0.23 (FFoR) 0.23
7 |60 |Fsft [T | 0.34 @) 0.34
18 IGELl EIRIPE 0.13 (8%aT) 0.13
19 IGEl IR 0.14 (8%<aT) 0.14
20 9 Forsft AT 0.1 (ZFrm) 0.1
T T ATH: AHADIE

21 38 Forsft AT 0.03 (FFor ) 0.03
22 44 Forsfi Rreere 0.14 (ZFor ) 0.14




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 3

23 45 Forsft R 0.19 BF=R) 0.19
24 |46 A [Fsfr [T I 0.3 (e )| 0.3
25 46 C Forsfi Rreera 0.15 (3% ) 0.15
26 47 IGELl EINIRE 0.05 (Z%a7 ) 0.05
27 48 IGELl ISR 0.15 (ZFaT ) 0.15
28 |es [Fsfr [T | 0.15EFm)| 0.15
29 67 Forsfi AT 0.15 (3% ) 0.15
T T AT AT

30 55 Forsft R 0.1 GF=R) 0.11
31 |56 [ IR [ 029 =) 0.29)
32 57 Forsfi Rreera 0.23 (ZFTT) 0.23
friar 7 A 5 |
33 |[266 st R | 038 EF=rw)| 0.38|
34 |eoe7 IEEx [Frrr | 0.08EFr)| 0.08|
35 268 Forsfi Rrerra 0.3 () 0.3
36 |[269 st R | 0.03EFr)| 0.03|
37 |l270 st R | 012 EFerw)| 0.12]
38 |71 IEEx SRS | 0.06EFr)| 0.06|
39 272 Forsfi Rrerra 0.06 (37T 0.06
40 273 st R | 0.09 GF=r)| 0.09)|
141 276 st R | 0.06 EF=R)| 0.06|
a2 279 IEEx [Frrr | 009 GF=r)| 0.09)|
43 280 Forsfi Rrerra 0.5 (ZF0T) 0.5
44 |342 st R | 0.08EFR)| 0.08|
e 1 AT a |
45 116 Forsfi Rreere 0.07 (ZFT) 0.07
46 118 Forsfi Rrerra 0.03 (Z7T7) 0.03
47 J122 st R | 033 EFr)| 0.33|
48 123 Forsfi R 0.03 (3% ) 0.03
49 124 Forsfi Rrerra 0.21 (ZFT) 0.21
50 125 IGELl IERRE 0.05 (Z%a7 ) 0.05
151 126 [Fft IEEE | 0.03 @) 0.03
52 132 Forsfi R 0.02 (3701 ) 0.02
53 133 Forsfi Rrerra 0.02 (Z7T7) 0.02
54 134 Forsft R 0.02 ZF=R) 0.02
55 154 Forsfi Rreere 0.01 %o ) 0.01
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56 157 Forsfi Rrera 0.03 (FFr7 ) 0.03
57 158 IFrsfr IR 0.1 (FFT) 0.1
58 168 Forsfi Rreera 0.08 (37017 ) 0.08
59 169 Forsfi Rrerra 0.02 (FFr ) 0.02
60 178 Forsfi Rreera 0.05 (FFr7 ) 0.05
61 179 (Frsfr IR 0.03 (%) 0.03
62 180 Forsfi Rreera 0.03 (3F0r7 ) 0.03
63 182 Forsfi Rrerra 0.07 (ZFr ) 0.07
64 192 Forsfi Rreera 0.07 (ZFr7 ) 0.07
65 193 IFrsfr (R 0.08 (FFr )| 0.08|
66 195 Forsfi Rreera 0.04 (ZF0r7 ) 0.04
67  |[196 st R 0.03 (3% )| 0.03|
68 |[197 st R 0.05 (370w )| 0.05|
69 234 IEEx IEEE: 0.03 (& )| 0.03|
70 235 Forsfi Rrerra 0.04 (ZF0r7 ) 0.04
71 237 st R 0.1 EFor )| 0.11|
72 |l238 st R 0.1 GFor )| 0.11|
73 314 IEEx [Frrmaammm || 0.01 @Few)| 0.01|
74 443 IGELl ISR 1.09 (BT ) 1.09
75 |la60 st R 0.18 (3% )| 0.18|
76 |la67 st |[Frrra/amrr || 0.1 GFor )| 0.1|
77 a7 st [Frrr 0.01 (7o )| 0.01|
78 473 IGELl ISR 0.05 (F%aT ) 0.05
i T 7T T |
79 |10 st [T 0.11 & )| 0.11|
80 12 Forsfi AT 0.2 ZF) 0.2
81 229 Forsfi AT 0.15 (FF0r7 ) 0.15
82 230 IFrsfr [T 0.15 (ZF) 0.15|
83 240 Forsfi AT 0.25 (3701 ) 0.25
84 241 IGELl IERRE 0.25 (F%aT ) 0.25
85 558 IGEl IR 0.19 (FFAT) 0.19
86 |59 IFrsfr [T 0.16 (ZF) 0.16
87 561 Forsfi AT 0.028 (3% ) 0.028
88 565 Forsfi AT 0.026 (ZF0r7 ) 0.026
89 566 Forsfi AT 0.06 (FFr7 ) 0.06
90 567 Forsfi Rreere 0.068 (37517 ) 0.068
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91 588/1 Forsfi AT 0.25 (Z77) 0.25
l92 |588/2 IFrsfr [T | 0.08 &) 0.08
93 64 Forsft AT 0.05 (FF) 0.05
94 65 IGELl EINIRE 0.17 (ZF3T) 0.17
95 66 Forsfi AT 0.04 (Z77) 0.04
l96 68 (Frsfr IEEE: | 0.01GEwm) 0.01
97 69 Forsft R 0.02 (ZF) 0.02
98 85 Forsfi Rrerra 0.04 (Z77) 0.04
99 86 Forsfi AT 0.25 (Z77) 0.25
100 |8 IFrsfr [Frrr | 0.03G&Fw)| 0.03|
101 |ls9 Forsft AT 0.03 (FF) 0.03
| Totall 13.072|

[*1. §. RW/NH-12014/151/2017/MAH-P6/3A]
o e E™, e

NOTIFICATION

New Delhi, the 13th April, 2026

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

S.0. 1889(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways

Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for

the public purpose, the land, the brief description of which is given in the Schedule below, is required for Building

(widening of Two/Four lane with paved shoulder etc) maintenance, management and operation of National
Highway No. 652 in the stretch of land from Km. 50/000 to Km. 70/709 (Naldurg to Akkalkot) in the district of

Solapur in the state of Maharashtra , hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this

notification in the Official Gazette, raise objections to the use of such land for the aforesaid purpose under sub-
section(1) of section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Deputy Collector Land

Acquisition No.3 Solapur, in writing and shall set out the grounds thereof and the Competent Authority shall give the

objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such

objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either

Allow or disallow the objections.

final.

inspected by the interested person at the aforesaid office of the Competent Authority.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be

The land plans and other details of the land to be covered under their notification are available and can be
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SCHEDULE

Brief description of the land to be acquired, with or without structure falling National Highway No.652 within
the stretch of the land from Km. 50/000 to Km. 70/709 (Naldurg to Akkalkot) in the district of Solapur in the

state of Maharashtra.

[State: MAHARASHTRA

||District: SOLAPUR

SI. No. ||Survey/Plot Number || Type of Land |(Nature of Land Area Area
(in Local Unit) (in Hectares)

L 1 | 2 L3 L 4 | 5 I 6 |
[Taluk: Akkalkot |
|Village: Hasapur |
I |12 ||Private |IDry I 0.34 (Hectare )| 0.34]
|2 ||13 ||Private ||Dry/Wet || 0.5 (Hectare )|| 0.5|
|3 ||14 ”Private ||Dry/Wet || 0.13 (Hectare )“ 0.13|
l4 |15 ||Private ||IDry/Wet I 0.001 (Hectare )| 0.001|
|5 ||6 B ||Private ||Dry || 0.17 (Hectare )|| 0.17|
|Village: Dahitane |
l6 |l236 ||Private |IDry I 0.08 (Hectare )| 0.08|
|7 ||253 ||Private ||Dry || 0.07 (Hectare )|| 0.07|
8 |[255 ||Private || Wet I 0.05 (Hectare )| 0.05]
l9 |l257 ||Private |IDry I 0.27 (Hectare )| 0.27]
10 350 ||Private || Wet I 0.04 (Hectare )|| 0.04|
11 |[4 ||Private ||Wet I 0.53 (Hectare )| 0.53]
12 IIs ||Private || Wet I 0.089 (Hectare )| 0.089)|
13 |l55 ||Private |[Wet I 0.11 (Hectare )|| 0.11]
14 |[56 ||Private ||Wet I 0.05 (Hectare )| 0.05]
15 |I58 ||Private |[Wet I 0.07 (Hectare )|| 0.07|
16 |l6 ||Private [[Wet I 0.23 (Hectare )| 0.23]
[17 |l60 ||Private ||Wet I 0.34 (Hectare )| 0.34]
18 7 ||Private |[Wet I 0.13 (Hectare )|| 0.13
[19 I8 ||Private [[Wet I 0.14 (Hectare )| 0.14]
|20 ”9 ”Private ||Wet || 0.1 (Hectare )|| 0.1|
[Village: Akkalkot |
21 [ER |[Private [[Wet || 0.03 (Hectare )| 0.03|
22 |l44 ||Private |IDry I 0.14 (Hectare )| 0.14|
123 |l45 ||Private ||IDry I 0.19 (Hectare )|| 0.19]
|24 ||46 A ||Private ||Wet || 0.3 (Hectare )” 0.3|
25 |l46 C ||Private |IDry I 0.15 (Hectare )| 0.15|
126 |47 ||Private || Wet I 0.05 (Hectare )|| 0.05]
|27 ||48 ||Private ||Dry || 0.15 (Hectare )” 0.15|
28 |l66 ||Private ||Wet I 0.15 (Hectare )| 0.15|
129 |67 ||Private || Wet I 0.15 (Hectare )|| 0.15]
|Village: Sultanpur |
130 |55 ||Private ||Dry I 0.11 (Hectare || 0.11]
31 |56 ||Private ||Dry I 0.29 (Hectare )|| 0.29|
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132 |57 ||Private |IDry I 0.23 (Hectare )|| 0.23
|Village: Chungi |
|33 “266 “Private ||Dry ” 0.38 (Hectare )“ 0.38|
134 |l267 |[Private |IDry I 0.08 (Hectare )| 0.08|
|35 ||268 ||Private ||Dry || 0.3 (Hectare )|| 0.3|
|36 “269 “Private ||Dry ” 0.03 (Hectare )“ 0.03|
137 270 |[Private |IDry I 0.12 (Hectare )| 0.12]
|38 ||271 ||Private ||Dry || 0.06 (Hectare )|| 0.06|
139 272 |[Private |IDry I 0.06 (Hectare )| 0.06|
140 273 |[Private |IDry I 0.09 (Hectare )| 0.09|
l41 276 ||Private ||Dry I 0.06 (Hectare || 0.06|
42 |l279 ||Private |IDry I 0.09 (Hectare )| 0.09|
43 11280 ||Private |IDry I 0.5 (Hectare )|| 0.5]
44 342 ||Private |IDry I 0.08 (Hectare )| 0.08|
|Village: Hannur |
l45 116 ||Private |IDry I 0.07 (Hectare )|| 0.07|
|46 ||1 18 ”Private ||Dry || 0.03 (Hectare )” 0.03|
l47 [[122 ||Private |IDry I 0.33 (Hectare )| 0.33]
l48 123 ||Private |IDry I 0.03 (Hectare )|| 0.03
49 |[124 ||Private ||IDry I 0.21 (Hectare )| 021
50 |[125 ||Private |IDry I 0.05 (Hectare )| 0.05]
51 126 ||Private |IDry I 0.03 (Hectare )|| 0.03
|52 ||132 ”Private ||Dry || 0.02 (Hectare )” 0.02|
53 |[133 ||Private |IDry I 0.02 (Hectare )| 0.02]
|54 134 ||Private |IDry I 0.02 (Hectare )|| 0.02]
55 |[154 ||Private ||IDry I 0.01 (Hectare )| 0.01]
56 |[157 ||Private |IDry I 0.03 (Hectare )| 0.03]
|57 ||158 ||Private |IDry I 0.1 (Hectare )|| 0.1]
|58 |[168 ||Private ||IDry I 0.08 (Hectare )| 0.08|
59 |[169 ||Private |IDry I 0.02 (Hectare )| 0.02]
l60 178 ||Private |IDry I 0.05 (Hectare )|| 0.05]
l61 |[179 ||Private ||IDry I 0.03 (Hectare )| 0.03]
l62 |l180 ||Private |IDry I 0.03 (Hectare )| 0.03|
63 182 ||Private ||IDry I 0.07 (Hectare )|| 0.07]
l64 |[192 |[Private |IDry || 0.07 (Hectare )| 0.07]
l65 193 ||Private |IDry I 0.08 (Hectare )| 0.08|
l66 ||195 ||Private ||IDry I 0.04 (Hectare )|| 0.04]
67 |[196 |[Private |IDry || 0.03 (Hectare )| 0.03]
l68 |[197 ||Private |IDry I 0.05 (Hectare )| 0.05|
l69 234 ||Private ||IDry I 0.03 (Hectare )|| 0.03]
[70 |[235 |[Private |IDry || 0.04 (Hectare )| 0.04]
71 237 ||Private |IDry I 0.11 (Hectare )| 0.11]
[72 238 ||Private |IDry I 0.11 (Hectare )|| 0.11]
73 314 ||Private |[Dry/wet I 0.01 (Hectare )|| 0.01]

174 443 ||Private ||Dry I 1.09 (Hectare )| 1.09]
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175 ll460 ||Private |IDry I 0.18 (Hectare )|| 0.18]
|76 ||467 ||Private ||Dry/Wet || 0.1 (Hectare )|| 0.1|
[77 |l471 |[Private |IDry I 0.01 (Hectare )| 0.01]
78 |l473 |[Private |IDry I 0.05 (Hectare )| 0.05|
|Village: Chapalgaon |
79 |[10 |[Private || Wet I 0.11 (Hectare )| 0.11]
80 |12 |[Private || Wet I 0.2 (Hectare )| 0.2]
81 1229 ||Private ||Wet I 0.15 (Hectare )|| 0.15]
82 230 |[Private || Wet I 0.15 (Hectare )| 0.15]
183 |l240 |[Private || Wet I 0.25 (Hectare )| 0.25|
|84 241 ||Private ||Dry I 0.25 (Hectare )|| 0.25]
85 |l558 ||Private || Wet I 0.19 (Hectare )| 0.19]
186 l|559 ||Private |[Wet I 0.16 (Hectare )|| 0.16|
87 |[s61 ||Private || Wet I 0.028 (Hectare )| 0.028|
88 |565 ||Private || Wet I 0.026 (Hectare )| 0.026|
189 ||566 ||Private |[Wet I 0.06 (Hectare )|| 0.06)
90 |ls67 ||Private |IDry I 0.068 (Hectare )| 0.068|
91 |[588/1 ||Private || Wet I 0.25 (Hectare )| 0.25]
92 ||588/2 ||Private |[Wet I 0.08 (Hectare )|| 0.08]
93 |64 ||Private || Wet I 0.05 (Hectare )| 0.05]
|94 |65 ||Private || Wet I 0.17 (Hectare )| 0.17]
95 |66 ||Private |[Wet I 0.04 (Hectare )|| 0.04|
96 |l68 ||Private ||IDry I 0.01 (Hectare )| 0.01]
97 |l69 ||Private |IDry I 0.02 (Hectare )| 0.02]
|98 |85 ||Private |IDry I 0.04 (Hectare )|| 0.04|
99 |86 ||Private [[Wet I 0.25 (Hectare )| 0.25]
100 |88 ||Private |IDry I 0.03 (Hectare )| 0.03]
l101 |89 ||Private |[Wet I 0.03 (Hectare )|| 0.03
| Total|| 13.072|

[F. No. RW/NH-12014/151/2017/MAH-P6/3A]
SHAIKH AMINKHAN, Director
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